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Calcuta

1758 Shri C. K Bhattacharyya: Will
the Minister of Petroleum and Chemi-
a’s be pleased to state:

(a) whether Mis, Indian Ol Ca

Liqu.fied Petroleum Gas;

(b) it so, whether any Dislributors
have baea appuinted so far; and

(e) if not, the reasons theretor?

Thz Minister of Petoleum and
Chemicals (Shrl Humayun Kabir)s
(a) ani (b). Yes Sir. Two distrk
butors have been appointed.

{c) Does not arise.

Distribution of Petrolerm Products

Fhri Himaisingka:
1758 {Sl)ri Onkar Lal Berwa:

Wl the Ministar of Petroleum and
Chemicals be pleased to stata:

(a) whelher any arranrements with
privote companies far distribuiion of
petroleum products imaorted from the
Soviet Univp and cthae rupes pay=
ment countries have been made; and

(b) if so, the details thereof?

The Minlster of Pelroleum ang
Chemicals (Shrl Humayun EKabir)t
{a) and (b). Lubricating bas> oil$
from Yugoslavia are beinz imported
by Burmah-Shell, Essa, and Caltex
Ag rerardg bulk reflned products,
Hindustan Organizers Ltd, and
Burmah Oil Company (Inlia Trading)
are distr.buting small quantities ouf
of imoorts made by the Indian Ol
Corporation

Drive 1

1760. Shri Rameshwar Tantia: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) whether any drive a®ainmt
blackmarketeers was launched by the
New Delhi Police in July, 19635;

(b) it 50, the result thereof; and

(c) whether there ls any prcpossl
to launch such diives In other loca=
ktlas in Delni?
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The Deputy Minister in the Minis-
try of Home Affairs (Shri L N.
Mishra): (a) No, Sir,

(b) and (c). Does not arise.

Drilling Technicians

Shri Ram Sewak:
Shri P. G. Sen:

Will the Minister of Petroleum and
Chemicals be pleased to state:

(a) whether the Indian technicians
have mastered the techniques of
drilling from the Soviet oil experts;
and

(b) if s0, the places where they have
drilled without the help of Hussian
expertg especially in Assam?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) and (b). The Indian technicians
have tered normal techni and
have drilled independently a b
of wells in Gujarat, UP, and Assam.

Inter-State Seniority of Gazetted
Officers

1762. Shri Sivamurthi Swamy: Will
the Minister of Home Affairg be
pleased to state:

(a)  whether the inter-State
seniority list of the Gazetted Cadre,
particularly of the Department of
Agriculture, has been published in the
Mysore State;

(b) if not, the reasons therefor;

1761,

(c) whether it is a fact that many
writ petitions have been filed against
the Government of Mysore, parti-
cularly by pe staff of the Depar:-
ment of Agriculture, Mysore Siate;
and

(d) if so, the number thereof?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathl): (a)
The final inter-State seniority lists of
the Gazetted Cadres in the Depart-
ment of Agriculture and in soma
other Departments have been pub-
lished.

(b) Does not arise in view of (a)
above.
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(c) and (d). Yes. About 150 writ
petitions including 16 from the em-
ployees in the Agriculture Depait-
ment have been filed.

Cut in Allocations for CEILR.

e J Shri 8 M. Banerjee:
! 1 Shri J. B. 8, Bist:

Will the Minister of Edneation be
pleased to state:

(a) whether 1t js a fact that the
Director General, Council of Scientifc
and Industrial Research, New Delhy
hag expressed his desive to resign he-
cause of culs in the allocation of funds
for the CS.ILR. by the Ministry of
Finance; and

(b) it so, the reaction of Govern-
ment thereto?

The Deputy Minister in the Minls—
try of Educution (Shrimatl Soundaram
Ramachandran): (a) The D.G.CSIR
had exprezizd his sense of helpiess-
ness at the situation created by the
inadequacy of the budget grants.

(b) Does not arise.
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